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              S U P R E M E       C O U R T   O F    I N D I A
                               RECORD OF PROCEEDINGS

             IA 5/2009    in CIVIL APPEAL NO. 4174 OF 2003

UNION OF INDIA & ORS.                                      Appellant (s)

                   VERSUS

GYAN CHAND CHATTAR                                         Respondent(s)

(With appln(s) for modification of Court’s judgment and Order
 dated 28.5.2009 and office report ))

Date: 29/03/2010    This Appeal was called on for hearing today.

CORAM :
          HON’BLE MR. JUSTICE V.S. SIRPURKAR
          HON’BLE DR. JUSTICE MUKUNDAKAM SHARMA

For Appellant(s)         Mr.   Mohan Jain, ASG
                         Mr.   Prabhant Kumar, Adv.
                         Mr.   D.K.Singh, Adv.
                         Ms.   Rohini Mukherjee, Adv.
                         Mr.   A.K. Sharma, Adv.
                         Mrs   Anil Katiyar,Adv.

For Respondent(s)        Mr. Bhargava V. Desai,Adv.

             UPON hearing counsel the Court made the following
                                 O R D E R

              I.A. No. 5 is dismissed in terms of signed order.

            (Pardeep Kumar)                        (Shashi Bala Vij)
              Court Master                            Court Master

                [ SIGNED ORDER IS PLACED ON THE FILE ]
                  IN THE SUPREEM COURT OF INDIA

                  CIVIL APPELLATE JURISDICTION

                         I.A. NO. 5
                             IN
                  CIVIL APPEAL NO. 4174 OF 2003

UNION OF INDIA & OTHERS                           ...APPELLANTS

       VERSUS

GYAN CHAND CHATTAR                                ...RESPONDENT

                          O R D E R

1.     We    have    heard   learned   counsel    appearing    for   the



parties.

2.     We find no merit in the application for modification of

judgment    and   order   dated   28.5.2009   which   is,   accordingly,

dismissed.

                                          ......................J.
                                          [ V.S. SIRPURKAR ]

                                          .....................J.
                                          [DR. MUKUNDAKAM SHARMA ]
NEW DELHI
MARCH 29, 2010.


